
 205  E.  C.  Report

 Cantonment  Lend  Administration
 (Amendment)  Rules

 THE  MINISTER  OF  DEFENCE  AND
 STEEL  AND  HEAVY  ENGINEERING
 (SHRI  SWARAN  SINGH):  I  beg  to  lay
 onthe  Table  a  copy  of  the  Cantonment
 Land  Administration  (Amendment)  Rules,
 1970  (Hindi  and  English  versions)  published

 in  Notification  No.  S.  R.  O.  69  in  Gazette
 of  India  dated  the  3ist  January,  1970,
 issued  under  Section  280  of  the  Canton-
 ments  Act,  1924,  Placed  in  Lirbary,  See.
 No.  L.  T.  2690/70)

 Budget  Estimates  of  Damodar  Valley
 Corporation

 THE  MINISTER  OF  IRRIGATION
 AND  POWER  (DR.  K,  L.  RAO):  I  beg
 tolay  on  the  Table  a  copy  of  the  Budget
 Estimates  of  the  Damodar  Vallev  Corpora-
 tion  for  the  year  O70-TE  under  sub-section
 G3)  of  section  44  of  the  Damodar  Valley
 Corporation  Act.  I948.  [Placed  in  Lihrary,
 See  Mo,  L.  T.  2691/70)

 12.073  brs.

 COMMITTEE  ON  PRIVATE  MEMBERS’
 BILLS  AND  RESOLUTIONS

 Fifty-elghth  Report

 SHRI  SWELL  (Autonomous  Districts)  :
 I  beg.to  present  the  Fifty-eighth  Report  of
 the  Committee  on  Private  Members’  Bills
 and  Resolutions,

 ESTIMATES  COMMITTEE

 Haadred  and  Third  Report

 SHRI  N  SHIVAPPA  (Hassan):  I  beg
 to  present  the  Hundred  and  third  Report
 of  the  Estimates  Committee  regarding  action
 taken  by  Government  on  the  recommenda-
 tions  contained  in  their  Fiftieth  Reporton  the
 erstwhile  Micistry  of  Petroleum  aad  Cheal-
 <als  Petroleum  aad  Petrolem  Products,
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 2.08  brs.

 PUBLIC  ACCOUNTS  COMMITTEE

 Eighty-Sixth  and  Niaty-Firet  Reports

 tt  अटल  बिहारी  बाज पेयों  (बलरामपुर):
 प्रत्यक्ष  महोदय;  मैं  लोक  लेखा  समिति  के
 निम्नलिखित  प्रतिवेदन  प्रस्तुत  करता  हूँ  :-

 (t)  परिवहन  तथा  नौवहन  मन्त्रालय  से
 सम्बन्धित  विनियोग  देखे  (सिविल),
 1966-67  तथा  लेखा  परीक्षा
 प्रतिवेदन  (सिविल),  968  पर
 समिति  के  42  वें  प्रतिवेदन  में  की
 गई  सिफारिशों  पर  सरकार  द्वारा
 की  का यं त्राही  के  बारे  में  86  वा
 प्रतिवेदन

 पूति  विभाग  से  सम्बन्धित  लेखा
 परीक्षा  प्रतिवेदन  (सिविल),  968
 पर  समिति  के  57  में  प्रतिवेदन
 में  की गई  सिफारिशों  पर  सरकार
 द्वारा  की  गई  कार्यवाही  के  बारे  में
 9]  वां  प्रतिवेदन  1

 (2)

 2.083  hea.

 PERSONAL  EXPLANATION  BY
 MEMBER

 ओ  मधु  लिमये  (मु  चेर)  :  क्षय  महोदय,
 मैं  व्यक्तिगत  स्पष्टीकरण  के  लिए  प्रा पकी

 प्रमुखता  चाहता  हूँ

 अध्यक्ष  महोदय  :  मैंने  उसको  देखा  है,
 लेकिन

 श्री  मघ  सिमटे  :  मै  बहुत  संक्षेप  में  कहना
 चाहता  है  t

 अध्यक्ष  महोदय  :  मैं  एक  रिक्वेस्ट  बाप  से
 करू गा  छापने  इसको  परसनल  एक्सप्लोशन  को
 बावल  दी  है,  लेकिन  दाम  को  एस  बीच
 होगी
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